¥ Pweloa orceumes g g,

under sub-section (1) of section
819A of the Companies Act, 1956:~

(i) (a) Review by the Govern-
ment on the working of the State
Trading Corporation of India Li-
mited, New Delbi, for the year
1973-74,

(b) Annual Report of the State
Trading Corporgﬁon of India Li-
mited, New Delhi, for the year
1973-74 along with the Audit-
ed Accounts and the comments of
the Comptroller and Auditor Gen-
eral thereon. [Plated in Library,
See No. LT-8744/74}

(it) (a) Review by the Govern-
ment on the working of the Pro-
jects and Equipment Corporation
of India Limited, New Delhi, for

the year 1973-74.

(b) Annual Report of the Pro-
jects and Equipment Corporation
of India Limited, New Delhi, for
the year 1973-74 along with the

Audited Accounts ang the com-
ments of the Comptroller and

Auditor General thereon. [Placed
m Library, See No. LT-8745/74].

(i) (a) Review by the Govern-
ment on the working of the
Handicrafts and Handlooms Fx-
ports Corporation of India Limit-
ed, New Delhi for the year
1872-14.

(b) Annual Report of the Han-
dicrafts and Handlooms Exports
Corporation of India Limited, New
Delhi, for the year 1978-74 along
with the Audited Accounts and

(2) A copy of the Report
of the Taris o o
Sntinuance of ~protection g the
Sericulture Indugtry (Hindi  ver-
8\on) under sub-section (2) of sec-
tlo: ctl,sl of the Tarim Commission
851. [Piaceq in Lidbrary,
No. LT-874774), 7. See

——
14.09 hry,
MESSAGE FROM RAJYA SABHA
SECRETARY-GEWERAL: Sir, 1

have to report the following Message
received from the Secretary-General
of Rajya Sabha;

“In accordance wyth the Provisiong
of rule 197 of the Ruleg of Proce.
dure and Conduct of Business in the
Rajya Sabha, am directeq 4, mne
form the Lok Sabhg that the Rajya
Sabha, at its sitting held on the 11th
December, 1974 agreeq without any
amendment t, the Conservation of
Foreign Exchange and Prevention of
Smugghng Activities Bil, 1974,
which wag Passed by the Lok Sabha
at jis sitting held on the 6th Decam.
ber, 1974 »

149} hry,

ASSENT TO By,
SECRETARY.G : Sir, I lay

on the Table the Small Coing (Offen-
ces) Amendment Bill, 1974 passeq by
the Houses of Parligmen during the
current session gng assented to ginpg
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